FORM A
PUBLIC ANNOUNCEMENT btk e
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for
Corporate Persons) Regulations, 2016) g

FOR THE ATTENTION OF THE CREDITORS OF AMBAY COKE INDUSTRIES PRIVATE LIMITED

. RELEVANT PARTICULARS
1. | Name of corporate debtor Ambay Coke Industries Private
Limited
2. | Date of incorporation of corporate debtor 20/10/2009
3. | Authority under which corporate debtor is incorporated / | ROC Kolkata

registered
4. Corporate Identity No. / Limited Liability Identification U23100WB2009PTC138958
No. of corporate debtor if
5. | Address of the registered office and principal office (if any) | 13/2A Priya Nath Mullick Road, P.S- |

of corporate debtor Bhawanipore, Kolkata, WB-700026
IN.
6. Insolvency commencement date in respect of corporate | 22/05/2024
debtor

i Estimated date of closure of insolvency resolution process | 18/11/2024

8. | Name and registration number of the insolvency | Avishek Gupta
professional acting as interim resolution professional IP Registration No. IBBI/IPA-003 /IP |
-N00135/2017-2018 / 11499

9. | Address and e-mail of the interim resolution professional, | CK-104, Sector 2, Salt Lake Kolkata,
as registered with the Board West Bengal 700091,
avishek@optimusresolution.net

10. | Address and e-mail to be used for correspondence with the | CK-104, Sector 2, Salt Lake Kolkata,

interim resolution professional West Bengal- 700091,
! cirp.acipl@gmail.com
11. | Last date for submission of claims 05/06/2024

12. | Classes of creditors, if any, under clause (b) of sub-section Information NA till date
(6A) of section 21, ascertained by the interim resolution
professional

13. | Names of Insolvency Professionals identified to act as Information NA till date
Authorised Representative of creditors in a class (Three
names for each class)

14. (a) Relevant Forms and Weblink :
https://ibbi.gov.in/en/home/downloads

(b) Details of authorized representatives
are available at:

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a corporate
insolvency resolution process of Ambay Coke Industries Private Limited on 22.05.2024.

The creditors of Ambay Coke Industries Private Limited are hereby called upon to submit their claims with proof
on or before 05/06/2024 to the interim resolution professional at the address mentioned against entry No. 10.
The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Date  :25/05/2024 Sd/-

Place : Kolkata Avishek Gupta
IP Registration no: IBBI / IPA-003 / IP -N00135 / 2017-2018 / 11499




FORM A
Public Announce ment
(Under Regulation & of the Insolvency and Bankruptcy Board of India
(Insolvency Resoluton Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF
AMBAY COKE INDUSTRIES PRIVATE LIMITED
Mame of Corporate Debtor Ambay Coke Industries Private Limited
.| Bate of incorparation of Corporaie Debtor | Z010RZ008
Authority under which Corporate Debtor | ROC Kolkata
| s incorporated registered
Corporate ldentty Number of Comporate
Debtar

5, | Address of Registered Office and Principal | 1324 Priva Nath Mulick Road, P.5- Bhawanipom,
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&. | Insolvency Commencement Date in 05024
resped of the Comporate Debtor
7. | Estimaled date of closure of Insoivency | 18/11/2024
Resolution Process
&. | Name and registration number of the Avishek Gupta

Insolvency Professional acting as inerim | IP Registation Mo,
| resohufion professional IBBI/ IPA-003 /1P NOOT35 /2017-2018 / 11409 .
4, | Address and e-mai of the intenm CH-104, Sector 2, Sait Lake Kolkata, West Bengal 700081

resolubon professional, as registered avihekopimusmsiion net
with the Board
10.| Address and e-mail to be used for C%-104, Secor 2, St Lae Kokata, West Benga- 70009 1
oomespondence with the Interim crpacipigmal com
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11] Last date for submission of daims 051062024

12 | Classes of credilars, if any, under dause (b) | Information NA till date
of sub secion (64) of section 21, ascertained
by fhe Interim Resdution Professional

13] Mame of Insolvency Professionals dentfied

fo actasAuhonzed Representaive of Crdins
ina dlass (Three namess for each cas)

14 | {a) Redevart Forms and

(b) Details of Authodzed Representafives
are avalatie at

Motice is hereby given that the National Company Law Tribunal has ordered the commencement
%ﬁﬁ?ﬂpﬁmﬁe insolvency resolution process of Ambay Coke Industies Private Limited onj
The creditors of Ambay Coke Industies Private Limited are hereby called upon to submit their
claims with proof on or before 05/06/2024 to the interim resolution professional at the address
mentioned againstentryNo. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claimswith proof in person, by postor byelectronicmeans.
Submission offalse or miskeading proofs of claim shall atractpenatties.

Information NA till date

Weblink: https/ibbigov.inenfhomeldownloads

Sdf

Avishek Gupta

Diate: 25/05/2024 IP Registration no:
Place: Kolkata IBBI/ IPADGS [ 1P -MO01 35 [ 2017-2018 / 11488

il @
FYRE CAre
{205 & FIFT SETe s =0 TEAre e (&% T o
(BT (TS A S T AT AP (RO (RO & W)

A e TEiiEe Eres Ffthe-am
fafarmisrr s smasfen w0
3. | ARG cebmm am | WA (S T eAres e
3. | SCATAD CEhER A Ty 40.30.460%
o, | (1 FETI A SR (B HREH T
e jfoge
8. | WD CEOEE SUAED WSO AL | U23100WB2009PTC 136858
&, [T (ShET @R wiH O v/ 3.0 B A R GATS, T - e,
sy i (T g an) frmr T, %4 000l L HTE
u, | T R 32.0¢.5008
I
a9, |Tmere awE e T | seasaoss i
R i
v, | FHRT SR O BT T T ogl
AT B CoRTE S =R T |
AFETEE IBEINPA-DD3IP-N001 3520 17-2018/11490
b, | WS S @Rty wEs e -y 08, 78T 3, FOLeTS Soraia,
CopTE Pt o B 5 - 4000
avishek@ optimusre solution net
3 o, | FIARRE SEE (HHRTER A -3 o8, 0T8T 3, PO Soriel,
ISR = T o e #EaE - aoooey
dmp.acipi@gmai.com
3 v, | T T oo =i ot.ol.s 038
3 &, | Pt i, 75 frg ur, 7E TR Sy ooy v o
TR 4 4 T wa) g1 (R) A
A AR S o TS T
o |78 efirs TR v wefEfe oy vty wunfE o
s R s Tas i R
FrrrrE e (206 it fEs am)
s 8) (%) s minh ow Wablink: hiips:/fibbi.govin/enhome/downloads
() urg =raie efEfRseE Feie

aEw FrEfe wee e e w GiEmme, Foe e wee oo TerEs 2iRrst
e g7 it Trmrs W o o o5 e Aot ons TIRTY )

T (R S e e R ey S v e W cr.ow.i0 48
R S SR R B wr A vo - Bl S comrammE

i e st At et e v (R T MR S Fi Wi s SR | S
Tt =i Wi e =9 w s A SR A1 e A W e

HITAA |
Ty sy P amre w7 W ST CH S R IS S|
=i/-
HETTE GEl
=ik AR

IEBVIRA-OO3AP-NOD135/2017-2018/11499

ks e FET XL RTEY
B T

Financial Express- English (Kolkata)
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